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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL

BENCH

ORIGINAL APPLICATION NO. 262 OF 2022

IN THE MATTER OF:

SANJAY SHARMA ... APPLICANT
VERSUS
UNION OF INDIA & ORS. ..... RESPONDENTS

REPORT ON BEHALF OF RESPONDENT NO. 4, STATE OF U.P.

1. The abovenoted matter came up for hearing on 10.05.2022

when this Hon’ble Tribunal has called a report from Additional

Chief Secretary (Home), and Additional Chief Secretary/Principal

Secretary (Health) Government of U.P. on the following points:

(i)

(ii)

How many dead bodies were documented/found (a) to
have been floating in river Ganga and (b) to have been
buried on the river bed in the State of Uttar Pradesh and
Bihar before Covid 19 in the years 2018 and 2019 and
after Covid 19 in the years 2020, 2021 and till
31.03.20227

In how many cases financial support was extended by
the Governments of Uttar Pradesh and Bihar
respectively for cremation funeral or burial of the dead

bodies?



(ili) What steps were taken for creating public awareness
and promoting public participation for preventing floating
of dead bodies in river Ganga or their burial in or near
the river bed?

(iv)  Whether any criminal case was registered and any
prosecution was launched against any person for
violation of guidelines for management of dead bodies

covid infected or otherwise?

(v)  Whether there was any violation of environmental norms
and, if so, the details of the remedial measures taken

may be furnished?

2. The report in respect of above issues on behalf of State of U.P.
are as follows:

() How many dead bodies were documented/found (a) to
have been floating in river Ganga and (b) to have been buried
on the river bed in the State of Uttar Pradesh and Bihar
before Covid 19 in the years 2018 and 2019 and after Covid
19 in the years 2020, 2021 and till 31.03.20227?

It is submitted that in the year 2018, 43 dead bodies, in the year
2019, 39 dead bodies, in the year 2020, 50 dead bodies, in the
year 2021, 87 dead bodies and in the year 2022 upto 31.03.2022,
15 dead bodies found floating in river Ganga in District Badaun,
Sahjahanpur, Hapur, Rae Bareili, Varanasi Rural, Chandauli,
Gazipur, Ballia, Bhadoi and Varanasi Comissionarate. Details of
the same district/commissonaratewise as informed by Inspector
General of Police (Law & Order), U.P. vide letter No. DG-8-
246(21)2022 NGT dated 25.07.2022 are enclosed as Annexure-1.




In the year 2019, 3 dead bodies in District Hapur, in the year
2021, 16 dead bodies in District Gazipur, 11 dead bodies in
District Ballia and 5 in district Bhadoi have been found to have
been buried in river bed of Ganga. In 2022 upto 31.03.2022, 1
dead body has been found buried in the river bed of Ganga in

District Hapur.

The details district/commissionaratewise as informed by Inspector
General of Police (Law & Order), U.P. vide letter No. DG-8-
246(21)2022 NGT dated 25.07.2022 are enclosed as Annexure-2.

(ii) In how many cases financial support was extended by the
Governments of Uttar Pradesh and Bihar respectively for
cremation funeral or burial of the dead bodies?

The information regarding the financial support extended to the
family of deceased during Covid 19 by the Gram Panchayat are
uploaded on the Election Portal of the Department in Districts. As
per the information uploaded against 1230 cases, financial help
has been extended for cremation of 614 dead bodies. Additional
Chief Secretary, Panchayati Raj Department, Government of U.P.
vide letter No. UO-23/33-3-2022-U0-3-2021 dated 29.04.2021
has issued detailed guidelines for last rites of the persons died
due to infection of Covid-19 in various Gram Panchayats.
Pursuant to the said letter, details of the financial helps extended
to the family of eligible persons districtwise is being enclosed

herewith and marked as Annexure-3.

S




(iii) What steps were taken for creating public awareness and
promoting public participation for preventing floating of dead
bodies in river Ganga or their burial in or near the river bed?

In the interest of environment guidelines for last rites of the dead
bodies of the persons died due to Covid-19 in urban bodies as
per customs like cremation or burial and not to give Jal Samadhi
in any condition have been issued vide Government Order No.
662/9-7-2021-11(Ja)/2022TC-1 dated 14.05.2021 were issued by
Nagar Vikas Section-7. For implementation as monitoring of the
said in all the Nagar Nigams of the State, Committees have been
constituted in the chairmanship of Mayor and all Nagar
Palikas/Nagar Panchayat, Committees have been constituted in
the chairmanship of Chairman, Nagar Palika Parishad/Nagar
Panchayat. True copy of Government Order dated 14.05.2021

issued by Nagar Vikas, Section-7 is enclosed as Annexure-4.

Besides this, to prevent the floating of dead bodies in river Ganga
and Yamuna in Uttar Pradesh during Covid-19 pandemic,
Additional Chief Secretary (Home) vide letter No. 1004/ACS/2021
dated 24.05.2021 has directed the Director General of Police,
U.P. to deploy all Jal Police companies of PAC and SDRF teams
on the banks of river Ganga, Yamuna and their tributaries to
prevent the throwing of dead bodies without cremation in these
rivers. Photocopy of the letter dated 14.05.2021 of Chief
Secretary, Home Department, Government of U.P. is being

enclosed herewith and marked as Annexure-5.

(iv) Whether any criminal case was registered and any
prosecution was launched against any person for violation of
guidelines for management of dead bodies covid infected or
otherwise?




For violation of the guidelines for management of Covid infected
or other dead bodies in 2020, 3 cases have been registered in
Commissionarate Varanasi. In 2021, 8 cases have been
registered and in 2022 till 31.03.2022 two cases have been
registered. Besides this, two cases have been registered in the
year 2018. The districtwise details are being enclosed as

Annexure-6.

(v) Whether there was any violation of environmental norms
and, if so, the details of the remedial measures taken may be
furnished?

During treatment and prevention of Covid-19, no violation of the
standard of environment have been violated. In this regard the
letter dated 28.07.2022 issued by Member Secretary, U.P.
Pollution Control Board is enclosed as Annexure-7.

As per the report received from the Health Department action
plan for treatment and prevention of Covid-19 pandemic in the

State is enclosed as Annexure-8.

The Director General, Family Welfare, U.P., Lucknow has
informed that out of total 169902000, total 167076574
beneficiaries above the age of 12 years have been given both
dozes of vaccine in the State. True copy of the letter dated
22.08.2022 of Director General, Family Welfare, U.P., Lucknow is

enclosed as Annexure-9.

Director General, Medical & Health Services, U.P. vide letter
dated 22.08.2012 has informed about the action plan for
treatment and prevention of Covid-19 pandemic prepared by the

State. True copy of the same is enclosed as Annexure-10.




The abovementioned report is being submitted for kind

consideration of this Hon’ble Tribunal.

bATED: o Q\/\AQ-—L/\/\JJ
DATED:

(AWANISH KUMAR AWASTHI)
Additional Chief Secretary (Home),
Government of Uttar Pradesh.



e ouodo v/ aift il ef 7 Yo i
ey yfor| TEINRY®, Y Ry

2

CTeR=-2 /WEH TR wan{faea Jidg) i R TE= g | )
VRETRTON— 3G~ 246(21)2022,NG 1) (&=ris: e THIEAE 2022

dar +,
4 faviy wfke,
TR () aE-a, ANNEXURE-
SR WSy ST, R |

fray: =0 wosfiodlo, 1€ Reeh F fwmei atovo e 262 / 2022
F arRer aeer R 10.05.2022 @ arpurert @ wae A |

SR v Hour TR (0O Si-s § ue wemren /2022
dlowatio—3, R 26052022 & Wad § W @ uy WRT1015 / 2622~
<ovawio—s, fAIfFa 30062022 @7 Wed TR By By T X, Gt urrEf
wTosflodlo, ¥ fewelt ¥ RarEhT atowo wem—262 /2022 ¥ ule
FEY RATF 10.052022 & FrdHR) Gy vrav—7 3 fergar m aeyers
AT JUFE HUA S fawye 2 |
2~ Feager i /afete @ o srereR yaRer # @ e
ETRIT % affsa gam /amen P AR -

1. WS B oo Adl #ad-2018 7 43, ad—2019 ¥ 30, ad_snz0 50,
ad—2021 % e7 v q¥—2022 ¥ (RHiE 31.03.202 ) 15 I vl @
STASHAGT BHATAGL—aGT] / TiEwiai /TGS /TR /vy
arier /= el /AR Al e T gl wfvee § s
AT AT 8 e urey--1 3 Wer # |

2. TR¥ ¥ M qE @ ae U qd-2019 F§ 03, gd-2021 § 32 @
2022 d (R 31032022 @) 01 W W TRIEASIGROT  gryey:
SIS/ MOlYY / aferar od e % 891 yrar a2, o faazr
ITOT—1A F Yo &) b
. ®AS HHPT a1y WAl W ydwa D Ru-Prdet o g
s ad-2000 W wfveve aRRY o g gd-2021
SIAYE-YATTE A 01 weA g8 e w2 wd—2018 ¥ 02 9d—a000
03, T-2021 § 08 Wd q¥-202: 7 (FRE 34.03.2022 ) 02 AP
PHL: OG- /YTT/ HANTE Y IRl sfene § dofee gy

. BT AR YTy ¥ Ty & A
|
i
| M

HelT=ds:qeaR | /
EENE e fmlr@ @{J;T’;f}if
IR U2 | \

;,_




PRAROOP-1
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S.NO ZONE DISTT/ HAVE BEEN FLOATING IN RIVER GANGA . ANY
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5 Etha 1 - ] - : : | :
3-Budagn i ) i 02 01 wo.n.ﬁ._,:mama of Dead
. . ' Bodies was Done.
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' 4-Shanhjghanpur = 01 | 01 | 04 | - ! - Las .:,_m em ot bea
e L L |BodieswasDone |
3 “ Merrut 5-Hapur 01 04 02 04 m 02 | -
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11-Balliya T . |
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PRAROQP-2 ANNEXURE- §
INCIDENT RELATED TO VIOLATION OF THE GUIDELINES REGISTERED CRIMINAL CASES AND ANY
FOR MANAGEMENT OF DEAD BODIES COVID INFECTED OR PROSECUTION WAS LAUNCHED
DISTT/ OTHERWISE.
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COVIDH ;_‘*f Bio- mfu;,. Al Wastein U.P.

From 25.04.2020 to 30.06.2022 the 5321.36 MT COVID-19 Bio Medical Waste is
gencrated and disposed by 22 Nos CBWTFs as per the BMW Rules and CPCB guidelines.
Less than 01 MTD COVID-19 BMW is generated daily from the different generators.
2 CBWTTs are engaged for COVID-19 BMW management and cumulative incinerable
apauty of them is 94.4 M1/day.

At present Non COVID incinerable BMW is generated approx 18 MT/day.
Towl demund capacity for incineration of COVID and Nen COVID BMW is

approximately 19 MT/day, which is less then total incineration capacily of all the
CBWTFs. St TP A el ;{‘ O,

The marginal capacity is availablg 754 M1 lday. T

For Emergency Preparedness-Existing capacity of HW incinerator is 68 MT/day.

e 18 MT Hazardous Waste is being incinerated in W incinerator. Hence the margin
capacity 50 MT is also available.

« Inter departmental committee was constituted vide UPPCB ‘OM dated 16 07.2020,
for preparedness of Hazardous Waste Incinerator of UP to incinerate COVID 19
BMW.

e Said Committee has submitted its report to UPPCB. Recommendation of said
committee with report has been sent to Environment Forest and Climate Change
Department, Govt. of U.P. vide UPPCB letter dated 14.08.2020.

Directions issued by Chief Secretary to all stake holders vide letter dt. 09.02.2021 for
effective implementation of Hon ble NGT order dated 18.01.2021 in O.A. No. 72/2020.
Central Pollution Control Board has developed the COVID 19 waste management
tracking android/web application which named as “COVIDI9BWM” in which all waste
handlers (CBWTF) are registered and daily uploading the COVID 19 BMW data.

For registration of all waste generators on COVID 19 BWM mobile application,

» The direction under section-5 of Environment (Protection) Act, 1986 has been issued
to DG, Medical & Health, UP and DG, Medical Education & Training, UP vide
office letter dated: 14.08.2020& 06.04.2021.

e The direction under section-5 of Environment (Protection) Act, 1986 has been issued
to All CEOs, Noida/Greater Noida/Yamuna Expressway —Industrial development
Authority & All Municipal Commissioners of UP vide office letter dateds
26.08.2020& 06.04.2021.

So for No violation of environmental norms has been observed during handling and
(reatment of COVID 19 Bio Medical Waste.
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Action plan for treatment and prevention of 19 pandemic in the state
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Action plan for treatment and prevention of 19 pandemic in the state
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Availability of treatment facilities:
Availability of COVID Beds:
o AL present, adequdte number of beds with oxygen and ventidator
facilities are available in all the districts of the state.
© The presently established covid bed has been kept fully functional
© 10 Pediatric COVID beds have been established in 4 block leval
hospitals in each district of the state.
Ventilators: A total of 6,818 ventilators are available in
government, self-goverming and private medical colleges and

/

povernment hospitals in the state.
Oxygen Availability: Out of 564 oxygen production plants being
established in the state, 561 are functional.
Oxygen concentrators: 16,677 oxygen concentrators have been received
under PM Cares, 16,550 from own sources and 10,034 {total 43,261)
under CSR, which have been made available in various hospitals of the
state,
Medicines and other logistics: All necessary medicines and logistics are
available in sufficient quantity for the management of COVID-19 disease
in the state.
Mock drills and full rehearsals: To ensure continuous and optimium
functioning of COVID treatment units, till date, 4 mock drills and 5 full
rehearsals have been conducted in COVID treatment facilities of the state
under the supervision of state fevel nodal officers and WHO officials. In
the month of August 2022, supervised full rehearsal has bean conducted

on August 20-21.

Training Activities:

Drug and Ventilator Management Training for Paediotric COVIOD care
Training of Paediatriclans, Medical Officers and  Stff Nurses: o
collaboration with dMedical Lducation Depattment, alt Paediatr s,
MBBS Medical oflicors and 3 stath nurses from each fovel- 2 Bospdad e
completed multiple stapges of trammy as have Ddoctor amid 2 staft nutses

from each of the block lovel COVID hospitals.

P




300 master trainers, 800 paediatricians / doctors and 1500 staff nurses
are fully trained m the state.

Pediatric Skills Training: 14 batches of training have been completed in
Skills Labs at Government Hospital, Noida and State Institute of Health
ard Family Welfare, Lucknow.

Training of Community Health Officers: In collaboration with' National
Health Mission and King George's Middle University, Lucknow, 867
Community Health Officers and 162 Mentor Medical Officers have been
trained.

Training of doctors and staff nurses : has been completed in all 75
districts,

. Viral Genome Sequencing: Presently the facility of Whole Genome
Sequencing {WGS) is available at King George's Medical University,
Medical Research Unit, Banaras Hindu University, CDRI Lucknow NBRI
Lucknow in the state.

. Prevention and control activities:

Training of frontline workers, such as ASHA workers, ANMs, Anganwadi
etc. has been conducted across the state in several phases to spread the
message of prevention against COVID-19 disease among the general
public.

More than 70,000 Nigrani Samitis have been constituted in the state to
ensure public participation in COVID prevention activities and ensuring
COVID appropriate behaviour .

Dastak campaign has been conducted across the state in the months of
April and July 2022. Under this campaign, trained Frontline workers go
door to door to sensitize the general public about various diseases,
including the messages related to prevention and vaccination of COVID-
19, the general public was re-sensitized about the preventive behaviour

l/ .

in the entire state.
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300 master trainers, 800 paediatricians / doctors and 1500 staff nurses
are fully tramed in the state.

Pediatric Skills Training: 14 batches of training have been completed in
Skills Labs at Government Hospital, Noida and State Institute of Health
and Family Welfare, Lucknow.

Training of Community Health Officers: In collaboration with™ National
Health Mission and King George's Middle University, Lucknow, 867
Community Health Officers and 162 Mentor Medical Officers have been
trained.

Training of doctors and staff nurses : has been completed in all 75
districts.

. Viral Genome Sequencing: Presently the facility of Whole Genome
Sequencing (WGS) is available at King George's Medical University,
Medical Research Unit, Banaras Hindu University, CDR! Lucknow NBR!
Lucknow in the state. ' "

. Prevention and control activities:

Training of frontline workers, such as ASHA workers, ANMs, Anganwadi
ete. has been conducted across the state in several phases to spread the
message of prevention against COVID-19 disease among the general

public.

More than 70,000 Nigrani Samitis have been constituted in the state to
ensure public participation in COVID prevention activities and ensuring
COVID appropriate behaviour .

Dastak campaign has been conducted across the state in the months of
April and July 2022. Under this campaign, trained Frontline workers go
door to door to sensitize the general public about various diseases,
including the messages related to prevention and vaccination of COVID-
19, the general public was re-sensitized about the preventive behaviour
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in the entire state.
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